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LOK SABHA DEBATES

LOK SABHA

Thursday, July 23. 2015/Shravana 1, 1937 (Saka)

The Lok Sabha met at Eleven of the Clock

[HON. SPEAKER in the Chair]
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HON. SPEAKER: Hon. Members, I have received notices of Adjournment Motion
from Shri Mallikarjun Kharge, Shri M. Veerappa Moily, Shri K.C. Venugopal on
IPL; Shri Md. Badaruddoza Khan, Shri Mohammad Salim, Shri Sankar Prasad
Datta and Shri M.B. Rajesh $5@! &g R AIfcd gl W.Hw0NHRA I M8 91T W
JIfed 2| i A1ed B AIfeH BHA BT 81 I8 JHAM & J3Maol Bl ofdR §l TF. B, THa=T
Pl Aifed . N.TA. W Bl S T AT Bl Allcd RS 9% I99 IR gl qdsh o
JehTel ARV ATed B A, S RUIC 0 B Ufeeter &l 8, IHD Hew 4§ © 3R 50
T YEE! S @ AWE BE BIC 37 T & FR Alfed g1 I aft e 791wt &1 18
g 3R # 3@ odIFHd IR E T

... (cgaym)
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#t 3 YW FEAE (SHMR): FBGdT, W1 | U A Bl (FagH) S ufade &
H9d & IR ¥ qren 2. (@@aygH) #= W uE Afed 2. (@rayr)
HON. SPEAKER: It is under my consideration.
... (Interruptions)
SHRI K.C. VENUGOPAL (ALAPPUZHA): Is it Adjournment Motion? ...
(Interruptions)
# ISR I AFATA ¢ FEISAT, 3 WX Afed &1 b @ 2 ... (FaEr)
HON. SPEAKER: It is under my consideration.

... (Interruptions)
11.02 hrs

At this stage, Shri Balka Suman and some other hon. Members came
and stood on the floor near the Table.

HON. SPEAKER: Do not show placard.
... (Interruptions)
11.03 hrs

At this stage, Shri Ninong Ering and some other hon. Members came
and stood on the floor near the Table.

HON. SPEAKER: Now, Question Hour. Q. No. 42 - Dr. Manoj Rajoria.
... (Interruptions)

S, 7S ASRAT (HRIE-EAYR) : AR reel Heledl, <% H U WHR & HRiDA 7
T IR A BTl BT IS Teld D A FAT 3R S H ARAl HRAS WYY BT Elerall gall,
SHA ST & AEA A Ufhar § A1 AfFIHaar o, (FaeE) S99 A emaansi B )
A B oy, (eraear)

N oo T Auare: I fom T 5 wfemmie § ¢ @ L W iR T91 @1 T
gl.. (@) # ¥8 e el g B WEE ag 7 I B @ ABST W Ui W
a1 foar g1 S8 foran 7 & wiferamic & St @ €, <fieR € 9 39 &1 Y § ofik miferamie
& AN B TE B 2 VAT I8 TE HE WAl gl (TaUH) d8 VAT A HE qhdl

* Expunged as ordered by the Chair.
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2l...(@agr) By SSIASRa W U1 T8 &g §dhdl ol.. (Faur) #eed, satey a1 ffder
A TR fham Sy iR {31 dler ol JfaaR faar g, (raem)
HON. SPEAKER: Q. No. 42 - Dr. Manoj Rajoria.
... (Interruptions)
DR. MANOJ RAJORIA: Q. No. 42. ... (Interruptions)
AT e : Wil e Sre|
.. ()
A Jreme : TRa S O, Y W SR
.. (o)
HON. SPEAKER: Do not show placard.
... (Interruptions)
HON. SPEAKER: Hon. Members, no placards, please.
... (Interruptions)
HON. SPEAKER: Shri Gaurav Gogoi, no placard, please.
... (Interruptions)
HON. SPEAKER: Hon. Members, please go back to your seats.
... (Interruptions)
HON. SPEAKER: Dr. Manoj Rajoria, please ask your Supplementary.

... (Interruptions)

HON. SPEAKER: The House stands adjourned to meet again at 12 o’clock.
11.06 hrs

The Lok Sabha then adjourned till Twelve
of the Clock.
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12.00 hrs

The Lok Sabha re-assembled at Twelve of the Clock.
(Hon. Speaker in the Chair)
PAPERS LAID ON THE TABLE

HON. SPEAKER: Now Papers to be Laid on the Table of the House.

THE MINISTER OF STATE OF THE MINISTRY OF POWER, MINISTER OF
STATE OF THE MINISTRY OF COAL AND MINISTER OF STATE OF THE
MINISTRY OF NEW AND RENEWABLE ENERGY (SHRI PIYUSH GOYAL):

I beg to lay on the Table—

(1)

)

3)

A copy each of the following papers (Hindi and English versions):-

(1)

(ii)

Memorandum of Understanding between the THDC India Limited
and the Ministry of Power for the year 2015-2016.

[Placed in Library, See No. LT 2725/16/15]
Memorandum of Understanding between the Power Grid
Corporation of India Limited and the Ministry of Power for the year
2015-2016.

[Placed in Library, See No. LT 2726/16/15]

A copy of the Annual Budget (Hindi and English versions) of the Damodar

Valley Corporation, Kolkata, for the year 2015-2016.

[Placed in Library, See No. LT 2727/16/15]

A copy each of the following Notifications (Hindi and English versions)

under Section 182 of the Electricity Act, 2003:-

(i)

The Joint Electricity Regulatory Commission for the State of Goa &
Union Territories (Grid Connected Solar Power Regulations) 2015
published in Notification No. JERC-19/2015 in Gazette of India
dated 15" May, 2015.
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(i1))  The Joint Electricity Regulatory Commission for Goa & Union
Territories (Conduct of Business) (Fourth Amendment) Regulations,
2015 published in Notification No. JERC-1/2009 in Gazette of India
dated 9" March, 2015.

(ii1)  The Joint Electricity Regulatory Commission for the State of Goa &
Union Territories (Establishment of Forum for Redressal of
Grievances of Consumers) (Second Amendment) Regulations, 2015
published in Notification No. JERC-4/2009 in Gazette of India dated
9" March, 2015.

(4) Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at item (i) & (iii) of (3) above.
[Placed in Library, See No. LT 2728/16/15]
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12.0 % hrs

COMMITTEE ON PRIVATE MEMBERS’ BILLS AND RESOLUTIONS
12™ Report

DR. M. THAMBIDURAI (KARUR): I beg to present the Twelfth Report (Hindi

and English versions) of the Committee on Private Members’ Bills and

Resolutions.

... (Interruptions)
12.01 hrs
At this stage, Shri Kodikunnil Suresh, Shri Balka Suman and some other hon.

Members came and stood on the floor near the Table.

12.01 ¥ hrs

COMMITTEE ON GOVERNMENT ASSURANCES
14™ to 17™ Reports

$it weene fiE wea (gHie) : we, § fefaRed ufaded (R o siish wvawvl) Id

CRGIH

(1) WA &R URAR Hedvl FATel (W rgaae fawm) & dw=fRa afed
SITRETAT &1 FHIET & R 3 14d7 g |

(2) WrRea 3R IRAR HedTo AT (WY MR URAR Heurur faum) & awfRd
AR STeaTd=l & FHiem & IX | 1591 uRrded |

(3) ATLATEAT BT BS [aY S & Al & R H 16ai Yfdad (A ) |

(4) omeaRTEl B B Ty S & RE & IR # 17af gfided (7 A ) |

... (Interruptions)
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12.02 hrs

STANDING COMMITTEE ON SCIENCE & TECHNOLOGY,
ENVIRONMENT & FORESTS
265™ to 267™ Reports

SHRI NAGENDRA KUMAR PRADHAN (SAMBALPUR): Madam, I beg to
lay on the Table the following Reports (Hindi and English versions) of Standing
Committee on Science & Technology, Environment & Forests:-
(1)  Two Hundred Sixty-fifth Report on 'Reported Forecast of a Major
Earthquake in Uttarakhand'.
(2)  Two Hundred Sixty-sixth Report on 'E-Waste and E-Radiation'.
(3) Two Hundred Sixty-seventh Report on 'Unprecedented Floods in
Srinagar and Warning and forecasting of Floods and Environmental

i1ssues in Leh, Jammu and Pathankot'.

... (Interruptions)

12.03 hrs
BUSINESS ADVISORY COMMITTEE
20™ Report
THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT
AND ENTREPRENEURSHIP AND MINISTER OF STATE IN THE MINISTRY
OF PARLIAMENTARY AFFAIRS (SHRI RAJIV PRATAP RUDY): Madam, I
beg to present the Twentieth Report of the Business Advisory Committee.

... (Interruptions)
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12.03 2 hrs
ELECTIONS TO COMMITTEES

(i) Committee on Estimates
ST, Tl AR S (FHUR): weedl, § U SRl g

“fF 39 YT & IS dIb A9 & Ufhar 9 el dared |t & e
331 & Iu-FM (1) & 91T ufed w254 & Sufw (3) g™ smuferd afa &
Terber At Bl oY g srafy & oy s foeliv fag yRar & few 81 & R
ST W R AT & 968 & T4 H S S $ (o1Q 310 § 9 Uoh e faifaq
Gl

HON. SPEAKER: The question is:

“That the members of this House do proceed to elect in the manner
required by sub-rule (3) of rule 254 read with sub-rule (1) of rule
331 of the Rules of Procedure and Conduct of Business in Lok
Sabha, one member from amongst themselves to serve as a member
of the Committee on Estimates for the un-expired portion of the term
of the Committee vice Shri Dileep Singh Bhuria died.”

The motion was adopted.

(ii) Committee on Welfare of Other Backward Classes
SHRI RAJEN GOHAIN (NOWGONG): Madam, I beg to move the following:-

“That the members of this House do proceed to elect, in accordance
with the system of proportional representation by means of the
single transferable vote, twenty members from amongst themselves
to serve as members of the Committee on Welfare of Other
Backward Classes for the term of one year beginning from the date
of the first sitting of the Committee. ”

HON. SPEAKER: The question is:

“That the members of this House do proceed to elect, in accordance
with the system of proportional representation by means of the
single transferable vote, twenty members from amongst themselves
to serve as members of the Committee on Welfare of Other
Backward Classes for the term of one year beginning from the date
of the first sitting of the Committee. ”

The motion was adopted.
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... (Interruptions)

SHRI RAJEN GOHAIN : Madam, I beg to move the following:

“That this House do recommend to Rajya Sabha that Rajya Sabha
do agree to elect ten members from amongst the members of the
Rajya Sabha to associate with the Committee on Welfare of Other
Backward Classes for the term of one year beginning from the date
of the first sitting of the Committee and do communicate to this
House the names of members so elected to the Committee.”

HON. SPEAKER: The question is:

“That this House do recommend to Rajya Sabha that Rajya Sabha do
agree to elect ten members from amongst the members of the Rajya
Sabha to associate with the Committee on Welfare of Other
Backward Classes for the term of one year beginning from the date
of the first sitting of the Committee and do communicate to this
House the names of members so elected to the Committee.”

The motion was adopted.

... (Interruptions)

13
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12.05 hrs

MOTION RE: CONCURRENCE IN RECOMMENDATION
OF RAJYA SABHA RELATING TO WITHDRAWAL OF
NEGOTIABLE INSTRUMENTS (AMENDMENT) BILL, 2015

THE MINISTER OF FINANCE, MINISTER OF CORPORATE AFFAIRS AND
MINISTER OF INFORMATION AND BROADCASTING (SHRI ARUN
JAITLEY): Madam, I beg to move the following:-

"That this House concurs in the recommendation of the Rajya Sabha
that the Lok Sabha do agree to leave being granted by the Rajya
Sabha to withdraw the Bill further to amend the Negotiable
Instruments Act, 1881, which was passed by the Lok Sabha on the
13™ May, 2015 and laid on the Table of Rajya Sabha on the same
day."

HON. SPEAKER: The question is:

"That this House concurs in the recommendation of the Rajya Sabha
that the Lok Sabha do agree to leave being granted by the Rajya
Sabha to withdraw the Bill further to amend the Negotiable
Instruments Act, 1881, which was passed by the Lok Sabha on the
13™ May, 2015 and laid on the Table of Rajya Sabha on the same
day."

The motion was adopted.

... (Interruptions)
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12.06 hrs

REPEALING AND AMENDING (THIRD) BILL, 2015
THE MINISTER OF LAW AND JUSTICE (SHRI D.V. SADANANDA
GOWDA): Madam, I beg to move for leave to withdraw a Bill to repeal certain

enactments and to amend certain other amendments.

HON. SPEAKER: The question is:

“That leave be granted to withdraw a Bill to repeal certain
enactments and to amend certain other amendments.

The motion was adopted.

SHRI D.V. SADANANDA GOWDA: Madam, I withdraw the Bill.

... (Interruptions)
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HON. SPEAKER: Pralhadji.
... (Interruptions)
SHRI PRALHAD JOSHI (DHARWAD): Madam, I have given notice for moving
a Privilege Motion against Mr. Robert Vadra. ... (Interruptions) He has posted a
comment in the Facebook and said:
“Parliament begins and so do their petty diversion political tactics...
People of India are not fooled.

Regret to see India Led by such so called leaders!!”

Probably, he has commented on their party. ... (Interruptions)

Madam, Robert Vadra has belittled not only individual Members of Parliament but
also belittled the total image of the Parliament. ... (Interruptions) He has attacked
the Parliament. ... (Interruptions) By that, the image of the Parliament in the
entire world has been reduced by Robert Vadra. ... (Interruptions) As by the
Congress Party, ... " he has shown disrespect to the democracy and also to the

Parliament. ... (Interruptions) S/ $BI1 ARG NI o, 9 & IBIA SHIDWA!

& IR NcHh fwar gl..(@@gr) They do not have trust and confidence in democracy.
That is why, the Privilege Motion should be adopted and Robert Vadra should be
punished. ... (Interruptions) Robert Vadra should be immediately called before
the House and reprimanded. ... (Interruptions) Robert Vadra has totally
disrespected the entire Parliament and democratic system. He should immediately
be called before this Parliament, and he should be punished and reprimanded....
(Interruptions)

Robert Vadra should definitely be punished. ... (Interruptions) Thank
you.... (Interruptions)

AT STEAE : Wliol, A7 A fde 8 fb daar a1 fime & forg 49 ara gigl

... (cgaym™)

* Expunged as ordered by the Chair
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A JTLhE ¢ 37T | TS TR &1 A a1 G|
... (caym)
HON. SPEAKER: I am not asking you to go to your seats.

... (Interruptions)

HON. SPEAKER: Yes, I know. That is why, I am standing.

... (Interruptions)

AW Jteme ¢ 6 I @ oy @S g gl

.. (oraE)
AT STeA& ¢ Il Hl qre|

.. (eT@Er)
AT TEAE : I Sicd BT Al HibT Qg |

.. (orTE)
AT e : wiiol, a1 e &1 q87a @ 991 S|

.. (er@Er)
AT 3eaet : SH! o1 did| a8 ff S T8 R

.. (orTE)
AT STEAE ¢ 3T a9 A% fdeT 8 ...

.. (er@Er)
A STeaet @ g9 Aled ¢ # 99 dic <& g

.. (orTE)

HON. SPEAKER: I am requesting all of you.

... (Interruptions)

AEA oemet ¢ H oy 9l |, 9l § Igl & 1 AT o Y, g8 @ Al @R I Y, AR A
GEIBRCRECCE IS

.. (eTaEr)
A A& : PO AN Jg1 W & ST AU dTd g1 916 B

... (cgaym)
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A STEAE : 37T ol G|

.. (o)
AT A& ¢ WX U fded g1 B W 781 fowny, 7 onu fewdd, 9 9 fowdd, erg
THTS HUT T a1 Q@ T R R 8, A 8 Y, I8 Tdl S T8 2

... (cgaym)

A 31" : U a1d &= | 9yl If you do not want to run the House, then it is

okay. I will adjourn it.

... (Interruptions)

A L& : 3R AUH! 5207 & b pig 9 ==l 18 & a1 & 2ey ueod ool

.. ()
AT TEAE ¢ W1 U aR Oy e & ...
.. (ur)
HON. SPEAKER: Do you not want to run the House?
... (Interruptions)
HON. SPEAKER: This is not proper.
... (Interruptions)
HON. SPEAKER: Again and again I am requesting you all not to show placards.
Please do not do it. 9 9t 78l f&@md | Nobody should do it.
... (Interruptions)
HON. SPEAKER: This is not proper.
... (Interruptions)
AW remet ¢ e A emues §Y g 21 s R 9 ge e 8 e et wee 9 E
.. ()
[T 31eAeT : d A1 95 Y, 39 Y 93 ST 3ms vH AN |

... (cgaym)
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SHRI MALLIKARJUN KHARGE (GULBARGA): Madam Speaker, whatever Mr.
Joshi said about Mr. Vadra, he is not a Member of this House. ... (Interruptions)
In spite of that ... (Interruptions)

HON. SPEAKER: Who is not there in the House?

... (Interruptions)

A A : Wilol, ©Ihrs ol fealsy|

. (@)
AT A& ¢ 3R YD &l Y1 8, FR ATYD! dqald Tel DAl 8, R ATD! <=l
TE BRI 8, IR AT TE dTed © Al 5S4 b |

... (cgaym™)

HON. SPEAKER: The House stands adjourned to meet again tomorrow the 24™
July, 2015 at 11.00 a.m.

12.14 hrs

The Lok Sabha then adjourned till Eleven of the Clock
on Friday, July 24, 2015 / Shravana 2, 1937 (Saka).
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